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Petitioner 

Advocate for the Petitioner (s) 

Versus 
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CORAM 

The Hon'ble Mr. N.3.Patcl 
	

: vice Chairman 

The Hon'ble Mr. K.Ramamoorthy 	: Member (A) 

JUDGMENT 

Whether Reporters of Local papers may be aHowed to see the Judgment ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgment ? 

Whether it needs to be circulated to other Benches of the Tribunal ? 
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sbr. i.pate1, 
s 000ds Guara, 

jestere ailzay, 
iehs afla. 

.App1icaflt. 

JC;J. 3..15 

o 
The General :hmaqr, 
We tern Railway, 
C hur chga te, 
Gombay. 

The Divisional Rail:Lj :nJor, 
Q lesteril Railway, 
RajkOt 2ivi:i311, 
2 \aj kot. 

3enior )ivisional Operating Supdtt., 
DRM of E ice, 
des tern Railway, 
Rajkot.  

( OIa.:uLTL -Y 

R.A.TO. 43 of 195 
in 

O.A.TO. 169 of 1992. 

)ate : 

Per 	; 	Hon' bic I1r.I(.Ranaioorthy : 	l4emher (ix) 

The appJ-icatioi 2or revie 'iac h -. 

qrunu that the Tribunal had not taken into account the 
I 

correct Rule on the subject. 

2. 	The acLtter pertains to 	j 	of se;niori  

which is conditional on completion of training by the 

applicant as has been indicated in the order itself. 

fact ofapplicant having refused trainj 	when be Wa,' 



in 1988 is also not indispute. The question of the applicant 

having not been sent for immediate subsequent batches was not 

the issue in dispute and it is for the first time in the Review 

Application, reference has been made to there having been nine 

subsequent training hatches. In any case, since the seniority 

is a factor which is conditional on training and the grievance 
- 	-. 	,LZ 

relates to assignment of seniority and not being selected for any 

particular subsequent batch, the question of there being any 

error in law or in fact on this aspect does not arise. 

Hence, &eview AppliCatiOn is rejected. 

(K.Ramamoorthy) 
	

(N. n,ptel) 
Member (A) 
	

Vice Chairman 

ait. 


